) Declaration of Assets and Liabiliiies
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[, CHANDRA ANl SINt”ﬂ)n/daughter.‘wlfe of BAC“UPK’A>AD?J bl

22 years, belonging to BJH ?"3..@....L.E.F:'!i.i.t.‘."&.f[.’.‘,’ﬁg...f.\.'.s..s.fmgl"r
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service and presently working as D[“tATTA’“JDAT v

gh're herein below the dectails of the assets (immovable, movable, bank balance, etc.) of

—34;6_:1, mysell, my spouse and dependants*:

I;] zlac i

(Assets In joint name [ndlcating the extent of joint ownership will also have to be

given)

5r, Description Self | Spouze | Dependaont-1 | Dapendsnt-2 | Dependant-3

Mo, Name(S) Narma Name Etc. Name

(i) | Cash Niskia AKSHITA

3 fuo s kuemARL | SInium

(i) | Depasits In
Banks, Financial SBIAIC .
lostitutions And [T $ 81 \ it -\
Non-Banking RikaY 1 L iy v ‘\\Jf
Financial ol a2 ey

v
Caompanies et .
e B35 o SR PSR SRS W '

(ill) | Sonds, ; | . (
Debentures snd ] | 3 i L
Shares In L R b ]\“L, NI % i~
companigs = l l

(v} | Other financlal | ' - ' s
institutions i . . .

) . . [
NSS, Postal v N1le N Y NIl
Savings, LIC
Policies, etc

(v} | Motar Vehicles [y gnola 5 - . )
(detalls of BIKE N1l N I"\”’ '\i.l,

: [l L7 ~
(vl) [ Jeweliery (glve . . vleLD :
details of WoLrd i oK L
2o08% W ay
welght and S UER P! v o
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(vIi) | Other assets, | \
such as values it i Fy ‘e
of claims / Mik g iy i 3

5.8 Interests o i l

Note: Value of Bonds / shares / Debentures as per the latest market value in Stock
Exchange In respaecl of listed companies and as per books in the case of non listed

companles should be given,
* Dependant here means a person substantially dependent on the income of the

employee,
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B. Detajis of Immovable assets

[Note: Properties in jolnt ownershlp indicating the extent of joint ownershlp will

also have Lo be Indlcated] B E = L o
Sr. | Description Self ] Spouse | Dependant-1 | Dependant-2 | Dependant-3
| Mo, . s i Mame(s) Hame Hame Etc. Name
: i

¥ Agricultural Land o

| - Location(s) Hpint ; . . "
- Survey aumber(s) p VW (1= )y b | L
- Extent (Total F"’&w) ‘d I _ o

measurement)
-Current market value |
(I} | Non-Agriculturat Land ’
- Location(s)

- Survey number(s) ! I
! - Extent (Total 'Y ,

S| S
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i measuyremaent)
-Current market valua
(ili) [ Buildings (Commercial !
and residential) )
Location(s) ' & _ [
- Survey /door v b gl ) L [

number(s)

- Extent (Total
measurement)

- Current market

|
|
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(iv) | Houses / Apartments, | /
!

ete.

- Locatlon(s)
- Survey /fdoor . v

number(s) Y \‘5\

- Extent (Total ,

-
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W
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! meéasurement)
- Current market
value

(v) | Others (such as
L [lnterest In property)
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(2) 1 glve herein below the details of my lizbilities / overdues to public financial

institutions and government dues:-
[Wote : Piease glve separate details for each item)

Sr. Dezeription ] Name & address of Bank / Amount eutstanding as |
No, Finznclal Institutions(s) / - [ P it
ST Departmeant (5)
(a) | (1) Loans from Banks 3 €0 peo ('n.fee Lu_w\) |, 39 c00}—
I} Loans from tinanclal .
I(ns)titu{ians o Jj'_ = MY &
(il) Government Dues: _ ; 3
(a) dues to departments . L
dealing with government Wy !
accommodation v :
(b) dues to departments A L
dealing with supply of ' M - !
water :
(c) dues to departments -
gealing with supply of ; U L )
electricity f N} L : }
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’— (d) dues to departments

deallng with telephanes

(e) dues to dapartments
dealing with government
transport (including

(f} Other dues, If any

. aircraft and helicopters)
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(b} (1) Income Tax including
surcharge [Also Indicate
the assessment yeat upto
which Income Tax Return
flled. Glve also Permarient
Atcount Number (PAN)] -

FUEPS 8895 €

(i) Wealth Tax [Also
Indicate the assessment
year upto which Wealth
Tax return filed.]

‘\g;b

h\ll/

;\]!Lr

(Ill) Sales Tax [Only in
case of proprletary
business]
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(iv) Property Tax

C. Personal Datall

GPF/CPF/PRAN No, :-

[11L1 05365438

Gender | m [ (H/F)

Date of Birth [2[s [V v v Ta]a ]3] wommmm
Class/Group o C, (A/8/C)

Cadre * [ minar Lefislative pssembly

(Full Neme e.g. B.A.S.-Bihar Adminlstrative Servi¢e,

G.5,S.- Blhar Secretarlat Service elc.)

Home District rs 1 Naisimd J
I hereby deciare that the above details are true to the best of my
knowledge and belief,
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Phdsrariiie IR rsanatant elanraEr gy

Kame of Employee: L HnAnDRA et !

o m'c € Attenaq -

Pesignation: i aeres
Departmcnt:.r..fg.ﬂ.f'.\ﬁi .L{*'S Sredort é’ 45(“’76'!7

Sighature ...,
SIuH

Date.. Sai ..3 l‘.’.f.’ll‘.é

Please sign each page of the declaration. Asset declaration form
must be in A4 size white paper with computer typed (single side)

in prascribed format,

Note:
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